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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

HYDERABAD BENCH : AT HYDERABAD

DA 1446/93, . Dt. of Order:16-3-94,

\mgSnénkerfif

oo .Applicant
Vs,

1« The Asst.Eagi neer, Coaxil 5
Maintenance, Nizamabad,

2, The Divisional Engineer, Long
Diatance, Saifabad, Hyderabad,

3, The Director, Maintenance Southern
Telecom Sub Region, Sgifabad, Hyd .

4, The Chief General Manager (Maintsnance),
Madras. ' : -

95 The Director General Telecom,
New Dalhi.

«+ sRaspondents

Counssl for the Applicant : Shri K.Venkateswara Rao

B

Counsel for the Respondents : Shri N.V.Raghava Reddy,
oy Add1,CESC

CORAM: g’

THE HDN'BLE'SHRI T.CHANDRASEKHARA REDDY : MEMBER (3)

THE HON'BLE ?HRI H.RAJENDRA PRASAD : MEMBER (A)

o (4} ."' 00‘020
?/'* .




0.A, 1446/93 Dt, of Decision : 16.3.94

ORDER

} As per Hon'ble Shri T.Chandrasekhara Reddy, Mamber (Judl.) 1§

\ +

This @4 is filed by the applicant under section 19
5
of the Administrative Tribunals Act to direct the regspondents
to confep temporary statuts a@nd to regularise his service

and also to pédss such other order or orders as may deem fit = -

and propesr in the circumstances of the casa.

2 Counsel for the appliqant Mir. K. Venkateswara Rao
had filed a letter dt. 15.3.94 before the Registrar stating
R A ORY U

that had been dicested by his gliant to withdraw the 0A,
We have heard today Mr, K. Venkateswara Rao counsel for the
applicant and Mr, N.U. Raghava Reddy standing counsel for the
rospondents, After hearing both the sides and in view of the

Hoar e
letter dt. 14.3.94 filed on behalf of the applicant is

- r

withdrawing from the 0A, this OA is dismissed as withdrayn.

Ne costs.
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(H. RAJENDRA\ERASAD) { T.CHANDRASEKHARA REDDY
MEMEER (ADMN, ) MEMBER (3JUDL,) 1™
16 MAR 94

w by ®

Dated : The 16th Mapch 1934, ‘4ﬂ%£ —
{(Dictated in Open Court) ﬁT “ETfy

Deputy Registrar(J)cC

spr

1. The Asst.Engineer, Coaxil Maintenance, Nizamabad.
2. The Divisicnal Engineer, Long Distance,
Saifabad, Hyderabad.
3. The Director, Maintenance Southern Telecom
Sub Eixksiw Region, Saifabad, Hyderabad,
4, The Chief General Manager(Maintenance), Madras.
S. The Director General, Telecom, New Delhi.
6. One copy to Mr,.,K.venkateswara Rao, Advocate, CAT.Hyd.
7. One copy to Mr.,N.v.Raghava Reddy, Addl .CSC.CAT.Hyd.
8, One copy to Library, CAT.Hyd. '

9, One spare cCopye ' »
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- CHECKED B/ - - APPROVED BY

- IN Trk CENLRFL A0 IISTRATIVE TRIBINAL
HYDE MG L BEUCH AT HYDERADAD

CTER HOMY UL iie. 1.f£fTICE V.EELADRI RAO
VICE CiiIATRMAN
ATD A
. ¥ - RCS w&rwd’f:u‘: et .
THE HON'BLE MR.ALS.GORTHT 3 MEMBER(AD)

I

'CHANDRASEKIAR REDDY
MEMBER{JUDL)

THE HON'BLE MR.T

ND

“THE HON'BLE MRlR.RANGARAGAN 3 M{ADMN) -

‘Dateds b - 3 ~199¢

. ORDER/JUBSTHENT

EtA{"RuA.f/C.g?fi,{NO.
_ in
N - ii«f\ bl
O.A I.\OQ QO[(;‘!'S-

A

T.A.NO. (W.ps )

Admitte
Issuedy

and Interim Directions

Allowe

¢ : . : ' . Dismisged.
Dismissed as withdrawn.

Dismigsed for Default.

- Rejected/Crdered. P
: _ : -
No order as to cosi—:g,.‘.-»-:‘
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